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COURT NO. 38
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:15 PM

1.LPA 122/2018 M/S BSES RAJDHANI POWER LID. SUDHIR NANDRAJOG
VS K L BERWA & ORS. GULSHAN CHAWLA
DUSHYANT KUMAR

COURT NO. 29
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2:15 P.M.

1. CRL.A.24/2013 MAHAVIR SINGH ROOPANSH PUROHIT
VS CBI ANIL GROVER
NOOPUR SINGHAL

2. CRL.A.27/2013 S.C.SHARMA & ORS. ROOPANSH PUROHIT
VS CBI RAJESH KUMAR
3. CRL.A.29/2013 PRADEEP MAAN AMIT SHARMA,ROOPANSH PUROHIT
VS CBI ANIL GROVER,NOOPUR SINGHAL
4. CRL.A.18/2013 NIHAL CHAND & ORS. ROOPANSH PUROHIT
VS CBI ANIL GROVER,NOOPUR SINGHAL
5. CRL.A.21/2013 GULSHAN KUMAR ROOPANSH PUROHIT
VS CBI ANIL GROVER,NOOPUR SINGHAL

COURT NO. 34
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 4:30 P.M.

1. W.P. (c)3801/2015 RAJ KUMAR AND ANR RISHI JAIN,GAUTAM NARAYAN
VS THE SUPERINTENDENT ENGINEER R.A.IYER
& ANR
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1. RC.REV.83/2018
CM APPLN.7680/2018

HIGH COURT OF DELHI
6Th MAY ,2019

COURT NO.11
HON'BLE MR. JUSTICE YOGESH KHANNA

KULDEEP RAJ ARORA J.K.BHOLA
VS ROHTASH KUMAR SEEWAL & ORS P.D.GUPTA

REGISTRAR (LISTING)



